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Company set up in the Central Sector
for construction of large Thermal Sta-
tions and for their operation and
maintenance. The Central Govern-
ment have, therefore, deemed it ne-
cessary to allow the NTPC to manage
and operate the Badarpur station and
complete the construction work of its
expansion programme in order that
this can be done by an organisaticn
specially geareq for this purpose.
Under the circumstances, transfer of
Badarpur Thermal Power Station to
DESU would not be feasible.

Revised guidelines on Managerial
Remuneration

1041. SHRI s M. KRISHNA: Will
the Minister of Law, JUSTICE AND
COMPANY AFFAIRS be rpleased to
state -

(a) whether Government are con-
sidering to issue revised administra-
tive guidelines on managerial remu-
neration in the light of the Gujarat
High Court judgement;

(b) if so, the bivad outline thereof,
and . .

(c¢) whether these would cover
publiv sector alio?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI P.
SHIV SHANKER): (a) to (¢). There
is no proposal before Government to
revise the existing administrative
guidelines governing the payment of
remuneration {o the managerial per-
sonnel of public limited companies
and prirvulie companies which are sub-
sidiaries of public limited companies.
These guidelines do not apply fo
public sector undertakings incorpora-
ted as compaéanies,

Non-availability and High Price of
Life Saving Drugs

1042, SHRI S. M. KRISHNA:. Wwill
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

- () whether he is aware that the
disappearance of some vital life-saving
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drugs from the market and the spurt
in the prices of some other medicinal
items are the first signs of an impend-
ing crisis in drugs and medicines; and

(b) if so, the measures Gevernment
propose to take to meet the situation?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) Govern-
ment ha’e not received any reports
of disappearance of any vital life-
saving dyug from the market. Short-
ages of branded products are, how-
ever reported from time to time from
varioug tegions. Equivalentg are gen-
erally available in these cases.

All vitul life-saving drugs are under
price control. Govt, have noi allowed
any prive increases for price-con-
irolled drugs after March, 1978. It is,
however, possible that some price in-
creases might have taken place in the
following cases:

(i) formulationg outside price con-
trol which are of a non-essential
nature; and

(iiy formulations manufactured by
the small scale units having an
annual turnover not exceeding Rs.
50" lakhg since such units are outside
price control subject to their follow-
ing leader prices for Categories I &
II productas.

(b) Does not arise,

Northern Stateg refuseg to instal Load
Despatch Centres Equipment

1043. SHRI NARAYAN CHOUBEY:
Will the Minister of ENERGY AND
COAL be pleased to state:

(a) whether it is a fact that various
Northern States have refused to instal,
load despatch centreg equipment of
the Siemen as requested by the Cen-
tral Electricity Authority; and

(b) if so, the détails and reessons
therefor?
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THE MINISTER OF STATE IN THE
MINISERY: OF ENERGY (SHRI
VIERAM MAHAJAN): (a) No, Sir.

(b) Doeg not arise.

Crisig i S¢odham Pichromate Prants

1044. SHRY'SATYA GOPAL. MISRA ;
Will' the Minister of PETROLEUM
AN CHEMICALS -be pleavsed to state:

{a) whether Government are aware
that the Sodium Dichromate Plants
#:e.facing -crisis due to shortage of
raw material;

(b)) it so, details thereof;

(c) steps taken by Government to
remove the crisis;

(d) what is the allocation of the
raw wmaterialg for each State; and

{e) the details thereof?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) Yes, Sir,
Qut of the three main raw-materials
viz. Soda Ash, Chromiile Ore and Sul-
phuric Acid, representationg have been
received from some manufaclurers of
Sodium Dichromates regarding the
shortage of Soda Ash. No representa-
tiong ‘have been received regarding the
shortage of other raw-materials.

(b) Soda Ash which was freely
available in the couniry till end of
1977 hag been in short supply since
then. The main reason for the shori-
age of thig chemical in the country
is that the indigenous production has
not kept pace with the rise in demand
for this item., The existing manufac-
turers have also been unable to
increase their production due to con-
siraing on the availability and move-
ment of coal and coke.

(¢) There is no statutory control
over the distsibution and prices of
Soda Ash. Newertheless the Geowvern-
ment - kave ‘issued guidelines to all the
manufacturers of Soda Ash which
ensure that' ad industrial cansumers
who =wwere taking the material direct
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from the manufacturers continue to
get the quantity they got in 1977 a
year of normal supply. As a result a
little more than 80 per cent of the
Soda Ash produced locally is going
direet to industrial consumers (includ-
ing Sodium Dichromate manufac-
turers) al the manufacturers price.
There is ulso constani monitoring in
Covernment of the supply being made
by the manufacturers, A aquantity of
about 20,000 tonnes has been imported
by the State Chemicals & Phaimaceu-
ticals Corporation of India Lid. New
Delh: (CPC) and distributed through
State Government agencies to the
Small Scale Sector. Apart from this,
Soda Ash import is on open general
licence for actual users under which
any actual wuser of Soda Ash can
import this chemical directly should
he find it difficult {o procure the same
locally.

() Since there is no statutory con-
trol over the distribution of the raw-
materials the question of allocation of
these to the States by the Central
Government does not arise.

(e) Does not arise,

Shifiing of Heag Offices of M|s. NFL,
RCF, FPDIL and FCI

1045. SHRI SATYA GOPAL MISRA:
Will the Minister of PETROLEUM
AND CHEMICALS he  pleased to
state whether he is aware that as per
the recommendations by the High
Court Working Group the Head
Offices of M/s. RCF, M/s. NFL, M/s.
FPDIL and M/s. FCI were shifted
to Bombsay/Delhi, Delhi/Sindri,
Delhi/Patna respectively except the
Head Office of Hindustan Fertilicer
Corporation Limited (HFCL) which is
vet to be shiftedq from Delhj to
Calcutta?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): The reorgani-
cation of the FCI and NFL w.ef,
1.4.1978 hag resulted in the formation
of five Companies: viz, ‘BCF with its
‘headquarters at Bombay, FPDIL with





